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::ORDER::

cr+{q {Nftenq sa RIr{IIErq d rwnqwn lTq s{6'R gm fuet'
qq +sr d 3Tffi Shri Alok Surolia, Judge, MACT No.l, Udaipur of o[ci

Tfiq qtfq 6 3lfrftffi Judge MACT No.2, Udaipur + ftffi qs c( sTFJc

ontsit n-o ffiq qffi Vff€rqr fr5ffi/Tftqlfud fuqr qrol t t

Note:-

l. The officers shall dispose off minimum 40% additional work as per

circular of standard of work.
2. The cases in which directions of higher Court for time bound disposal,

shall be decided on priority basis.
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RATASTHAN HrGH COURT, JODHPUR
No.Estt.bz1v1t1wAl2o2Ll3863 Date : O6.L2.2O21.

Copy forwarded to the following for information and necessary action:-
1. The Registrar-Cum-Principal Secretary to Hon'ble the Chief Justice, Rajasthan High Couft, lodhpur/

Bench, Jaipur.
2. The Secretary to the Law Minister, Government of Rajasthan, Jaipur.
3. P.S. to all Hon'ble Judges at Jodhpur.
-1. The Pfincip^al Secretary to the Government, Law Department-Cum-Legal Remembrancer, Rajasthan,

Jaipur.
5. The Secretary to the Government of Raj., Department of General Administration (Gr.2), Jaipur.
6. The Secretary, Lokayukta, Sachivalaya, Jaipur.
7. The Accountant General, Rajasthan, Jaipur.
8. The Registrar General /Registrar(Vig.)/(Admn.)/(Rules)/(Class.)/(Exam.)/OSD(F&I)/(Judicial)

Rajasthan High Court, Jodhpur and Registrar hq. At Delhi.
9. The Registrar(Admn.), Rajasthan High Court Bench, Jaipur with the request to distribute the copies

of this order to all the Hon'ble Judges siti.ing at Jaipur through P.S., Member Seeretary, Rajasthan
State Legal Services Authority and all the ludicial Officers posted in the Registry at Jaipur Bench,
Jaipur.

10.The District & Sessions Judge, Udaipur with the request to serve/circulate the copy of this order to
the concerned Courts/Officersffreasury Officers as per direction issued vide this office letter No
t7 022 dated 08. 10.2015.

11.The Director, Rajasthan State Judicial Academy, Jodhpur.
12.The Sr. Technical Directorfiechnical Director, Computer Cell, Rajasthan

Bench for uploading on the official website of Rajasthan High Court.
Court Jodhpur/Jaipur

Y.
(ADMN)


